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CENTRl\L r.Dl1INISTRA'rIVE 'rRIBUl~L 
AL~HrtBnD BENCH 

i\LLAHJ.\&D 

Ofi9inal Application !!2,.1274 o! 2001 

Open Court 

Allahabad this the 28~=-- day of September,_ 2004 

Hon'ble Mr.Justice S.R. Singh, V.C. 
Hon 'ble Mrs. Roli Srivastav~~mber(A) 

- ~ 

1. Om Prakash Lal Choudhary S/o Late Ram Din Choudhary, 

R/o Jatapur South, Near Udasin M:indir, Post Sa~ar, 

P.s. Gorakhnath, District Gorakhpur. 

2. Ram Karan Yadav Son of Late Lakhraj Yadav,. R/o Village 

M::!.ghgawdn, ~.o. J agat Bela, Distt. Gorakhpur • 

3. Vidya Lal Son of Late Triveni, R/o Simeran No.1 ~.0. 

Chdrgawan, District Gorakhpur • 

Applicants 
By ~dvocate Shri Satya Vi jai 

Versus 

1. U.v. India through General ~anager, North Eastern 

Railway , Gene ral ~~nager Office Headquarter, Gorakhpur. 

2. Chief Personnel Officer, North Eastern Railway, Headl!tc..i 

quarter, G.M. Office Gorakhpur. 

3 . Chief Work Shop ~nager, ~chanical workshop, North 

Eastern Railway, Gorakhpur. 

4. Ram Narain, Ticket No. 8809 

5. ~ateyendra , Ticket No.29 

6. J umd luddin, ·r1cket No. 9473 

8 . J.~. Singh, Ticket No. 9476 
9 . Suresh !:>in~h 'ricket No. 9556 

10. R.K. Yadav, Ticket No. 9592 
11. Ha numan Prasdd Shukla , Ticket No. 9595 

12. ~harda i.-rasad, Tickt.:! t No . 9540 

13. ~ .K. &rivas~g Ticket No . 9599 . • ••• pg . 2/-
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Raje ndra, Ticket No. 9619. 

k . S . N. Tric--athi , Ticket No. 9915. 

Rain Charan Yada.v , Ticket No . 9689 

M::iunsi ~rasad, Ticket No. 9613 

B. N. Tripathi , ·ricke!!t No. 9916 

c . s . Mishra, Ticket No. 9697 

Ldl Bdhadur(bC) , Ticket No. 9783 

K. K. Ti wari, Ticket No. 9687 

Awadhes h Singh, Ticket No. 9686 

Seatya Narain, Ticket No. 9553 

Mohd . Bismillah, Ticket No. 9603 

Birendra Chaudhary, Ticket No. 9807 

u.c . Tripa thi, Tic ket No. 9536 

Doodh Na th(SC) , Ticket No. 9559 . 

D. P. Verma , Ticket No. 9602 

Bana rasi La l Ticket No. 9822 . 

Rama 1-'rdsad, Ticket No. 9561. 

~ . Yaddv , Ticket ~o. 9590 

Ram Niwas , Ticket No. 9 598 . 

Hi manc ha l Prasad, Ticket No. 9488 . 

Kri pd 5 hankar, ·ricket No. 9 541. 

J . brivastdVd , Ticke t ~o . 9616 . 

Through benior &ection Engineer , I1ill ,-.right 

through Chief •• Orksho::i Manager(Personal) 

P.echanic a l ·.~orks hop, N. E. Railway, Gor akhpur . 

Res pondents 

By ~dvocate !:>hri K. P. bingh_ 

0 R D E R ( Ora l ) - - - - -
By Hon ' ble Mr . Justi c e S . R. S ingh, V. C. 

The applica nts who were-initially appoi~ted 

as Khalasi a nct l a te: p romoted to the pos t of Basic Fitter, 

have instituted this O. n . f or i ssua nce o f d irection to 

the res pondents to fix the correc t seniority of the 

applicants vis - a - vis d irect recrgi ts in accordance with 

law ur.der Rules 302 a nd 306 of the Indian Rai l wa y Establish­

ment ~~nua l. It i s stated at bar by the counsel appearing 

for the parties that recruitment tcH:.he pos t of Fitter 

Grade III i s made from two sources ; first by direct 

recr uitment a nd s econd l :t by promotion f r om the lo\'1er cadre •• t-'g3 
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of Khalasi . The grievance of the applicants is that 

the res pondents have not come out with any seniority 

list of Fitter Grade Ill and it is on this ~remise that 

they have instituted this 0 . 1\. . for issudnce of direction 

to the res ponden~s to fix the a~plicunts• seniority vis - a - vis 

those who were directly rec ruited to the post of Fitter 

Grade III. It is al leged that no seniority list of Fitter 

Grade III has been prepa red by the respondents ti l l date. 

Counsel for the respondents does not dispute this state 
we~~ 

• of fact according~ie of the considered and view that 
"/.., 

it would meet the ends of justice if the O.A. is d i sposed 

of w~th di rec tion to respondents to prepare and publish 

the seni ority list of Fitter Grade III within a per iod 

of 3 months from the date of receipt of a representa tion 

a longwith a copy of this order. The o.A. stands disposed 

of in terms of above observations. No order as to costs. 

Member (A) Vice Chairman 

/M.M. / 
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